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Bihar State Road Development Corporation Limited, Patne

Management Reply of Audit Para

Audit Para

Managemant Realy

Avoldable expenditvre on gift fems

The companies incurred n avoidable expenditure of s, 160 crone
gn gift tams which wes In contraventlan of the Provislons of the
cﬂ-mmm:siuwnmmufm

pregriety. -
Saction 166 [7) of the Companle Act, 2013 (Act) provides. that 3 dinector of a
commany shall act in good faith in arder to promete the abjects of the company
for the bensfits of iy members a5 & whole, and In the best interest of the
company, Its employees, the shanchciders, the communly and for the
protection of emironment, Further, as per Section 166 (7) of the Act, I 2
director contravenes the provisions of the section, such difecior shall be
punishabie with fine which shall nat bie bess thar aine lakh rupess but which may
ctend to fve fakh-rupess.
Scruting. of recards revealed thet four Government Companies purchased gift
m%ﬂm]m;hmmmmm:w
Board of Directors Resolution, and distributed the same to the members of
Ligislathve Assernbly | Councl] {MLAS/MLCs), press reporters, seniar officars and
other digaiteries during 2010-15 As the expenditure incutred on purchase of
these gift Bems were not difectly or indirectly reisted to the business of the
| companias or welfare of thelr employees o the community or for the
areection of enviranment, the expendiure wes nat In furtharance of the
5 @mmummmmﬂﬂ:wﬁmﬂmm
Iﬂiﬂ;twahuﬂnﬂﬁumdhln#pwm&mm
awnidable. The Board of Directdr of the companies thus, faBied In Hte duty 10
arevent such expendfiure which led to an avoideble expenditure of Rz, 160
croreto the compankes [Asfesure].
Wanagement of ane company, vie- Bihar State Beverages Carparation Lmdted
replled [March 2017) that the sxpenditure of Rs. 43.46 fakh on gt Rems was
incurred by the compény on the drection of the department and was duly
appoved by the Board of Directer, and hence & waz not imegular.
Tha reply of the menagement s not acceptable as the expendture wis not in
furﬁmdﬁtnbjucﬂruufdummnﬂmﬂnhﬂppmdﬂm
| of the Act.

15 O £¥D G KT ILE
5L | Wane of Compaty | Yaar | Fems (antry | Ao | Toisl
Ha, P bbb
Dhwr N Ai| ADA | Wi | &0 | 48 "n‘ﬁn_"
1
Wan Mg | ‘l'_ﬂ.'-" Ty,
Liited uiS | Moble | 350 ﬁr
1 | ohar Gte | 300 | refpase | 437 .| e
Beverages 21l | adefmse | 437 1805
Comperstion M3 | Briefase lll A
4 | D WIS | Srefase | 40 1o
5 | blar Suiw foad | MOE | Mobie | A0 WO | W
kot
Corporstion
|- J Usked < . :
% | Sher  Uian | DN | Moble | 338 | DR | MU
+| Irnfrustructn -
Develapent M5 | beiddase | 33 [
Terpentien
|| Umesd
Toksl - | 15950

1 of our company. More so under OPRMC

BSROCL provided Mobfle Handsets - to
Hon'ble Mamber of Legislatures during
the -Budget Session, It is to notice lhat
memhhﬂﬁﬂan%
Construction Department Is tabled which
Includes Blhar State Aoad Develdpmen |
Corparation itd glso, p

Since the member of Leglslatures are
elected directly or indiractly by the peaple
of State. The provisions of mobile
hendsets were to  fadiltate the
communiceticn of elected represantatives
with the departrmiental officdal and people
of their constituency and further to sohve
the problems of the constituency.

Since Road & one of tha major ares of
eancern for local people and the status of
road can be directly communlcated with
the representatives of the people.

This helped in pramotion of the business
of the corporation directly or indirectly
further also highlighted the achlevement

the members are expected to ghve fesd
back to department on condition of road,
committess of Leglslatures for necessary
approvals. Thus, the dedsion of providing
mobile handsets to Hon'ble ;
thus, facllitates the business prnmuﬂmm‘

the company.

e,

{Chandra Shekhar)
CGM, BSRDCL

P
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